IN THE HIGH COURT OF ORISSA,
CUTTACK

Realisation of Court Fees received towards
NOT READY Certified Copy Applications

Date : 16.10.2025
SL.|Name of Date of c N Co I::lziﬁted Reject
No.|Applicant Application ase =e. to ;e paid Status
183805/2025(16.10.2025 |[BLAPL/10340/2025 |1o | |
|2 |G.SUNDARA |83814/2025|16.1o.2025 (CONTC/3497/2025 |10 | |c |
3 |A.K.BARIK [83816/2025|16.10.2025 |FAO/373/2025 o | c |
4 |M.BASU 183817/2025(16.10.2025 |CMP/1567/2025 0 | c |
5 |B.P.PANI  [83824/2025|16.10.2025 |CMP/1476/2025 0 | c |
6 |R MOHANTY [83835/2025|16.10.2025 |WP(C)/28591/2025 |10 | c |
7 |B.K.SWAIN [83836/2025|16.10.2025 |CMP/1606/2025 0 | c |
'8 |s PATI 183837/202516.10.2025 |WP(C)/28684/2025 |10 | c |
9 |K K NATH  [83838/2025|16.10.2025 |WP(C)/28429/2025 |10 | c |
10 [B DAS 183840/202516.10.2025 |WP(C)/22449/2025 |10 | c |
11 |T K NANDA [83841/2025|16.10.2025 |WP(C)/14865/2023 |10 | c |
12 |T K NANDA [83843/2025|16.10.2025 |WP(C)/14862/2023 |10 | c |
13 [M R ROUTRAY[83845/2025(16.10.2025 [WP(C)/27904/2025 [10 | c |
STHITI
14 |PRAGYAN 83847/202516.10.2025 |WP(C)/22692/2025 |10 c
SUNANDINI
15 |B. DAS 183857/2025(16.10.2025 |[WP(C)/15605/2025 |10 | c |
16 |A. K.SWAIN [83863/2025|16.10.2025 [WP(C)/15605/2025 |10 | c |
Xerox fee
SRINIBASH Rs12.00/-
17 | OHANTY 83868/2025|16.10.2025 C) /30465/2022 |7 Ready fee |V
=3%12
18 |K. C. SAMAL|[83869/2025|16.10.2025 |WP(C)/15054/2025 |10 | c |
M. K.
19 | orADHAK 83870/2025(16.10.2025 [WP(C)/26807/2025 |10 c
T. K.
20 | aas 83872/2025(16.10.2025 [WP(C)/29211/2025 |10 c
T. K.
21 | DAL 83873/2025|16.10.2025 C) /29210/2025 |10 c
T. K.
22 | DAL 83874/2025|16.10.2025 C) /29195/2025 |10 c
T. K.
23 | ANDAL 83876/2025|16.10.2025 C)/29191/2025 |10 c
T. K.
24 | o 83877/2025(16.10.2025 [WP(C)/29187/2025 |10 c
T. K.
25 | DAL 83878/2025(16.10.2025 [WP(C)/29185/2025 |10 c




T. K.
26 |\ oA, 83879/2025(16.10.2025 [WP(C)/29179/2025 |10 C
T. K.
27 | ANDAL 83880/2025(16.10.2025 [WP(C)/29177/2025 |10 c
T. K.
28 | DAL 83881/2025(16.10.2025 [WP(C)/29176/2025 |10 c
T. K.
29 | ANDAL 83882/2025(16.10.2025 [WP(C)/29175/2025 |10 c
T. K.
30 | ooat, 83883/2025(16.10.2025 [WP(C)/29188/2025 |10 c
31 |J. BEHERA [83885/2025|16.10.2025 |WP(C)/29201/2025 |10 | c |
G. K.

32 |2 urRay 83888/2025(16.10.2025 [WP(C)/29074/2025 |10 C
document
available

33 |J SRHOO 83903/2025(16.10.2025 [WP(C)/7369/2017 |10 o court U

4
fee to be
paid.
document
available

34 |P K SWAIN [83905/2025(16.10.2025 |CRLMP/316/2019 |10 o court U

4
fee to be
paid.
document
available

35 |P K SWAIN [83907/2025(16.10.2025 |CRLMP/1247/2020 |10 o court U

4
fee to be
paid.
36 |R K BARIK |83908/2025|16.10.2025 |WP(C)/27172/2013 |10 | v
37 |R K BARIK |83909/2025|16.10.2025 |ELPET/5/2024 0 | S
B K

‘38 MOHARANA ‘83910/2025‘16.10.2025 WP (C) /14345/2023 ’10 ‘ ‘U ‘

39 |P K MOHANTY |83912/2025|16.10.2025 |TRP(C)/308/2023 |10 | o

|40 |s MISHRA  |83913/2025|16.10.2025 |ABLAPL/1988/2021 |10 | CH

41 |s K PARIDA |83915/2025/16.10.2025 |SA/329/1997 110 | U

42 |s BISWAL  |83917/2025|16.10.2025 |WP(C)/2470/2003 |10 | v
Xerox fee =
Rs5.00/-,

43 |S K PRADHAN 83919/2025|16.10.2025 |WP(C)/1965/2019 |10 Ready fee
=3%5

44 |S K PARIDA [83920/2025|16.10.2025 |CRLMC/1150/2010 |10 | o

145 |B.DAS 183921/2025(16.10.2025 |ABLAPL/6002/2025 |10 | c |

46 |J P KAR 183922/202516.10.2025 |WP(C)/24341/2023 |10 | o

47 |S K PARIDA [83925/2025|16.10.2025 |WP(C)/3412/2019 |10 | o

48 |a C DAS 183926/2025(16.10.2025 |CRLA/116/2015 0 | o

49 |H K BHOL  |83929/2025|16.10.2025 |RSA/247/2019 0 | o

*
‘50 ‘J PRADHAN ‘83931/2025‘16.10.2025 WP (C) /9376/2005 ‘10 §M20'3 Z'OO‘U ‘




51 [0 KUMAR183932/2025 |16.10.2025 e (C) /36549/2023 |7
document
available
52 |B BEHERA  |83933/2025|16.10.2025 |[WP(C)/10191/2022 |10 e court
fee to be
paid.
53 | SASHMIERAYR183935/2025116.10.2025  |CRLMC/3166/2025 |7
54 |B BEHERA  [83936/2025|16.10.2025 |WP(C)/24438/2022 |10
HIMANSHU
55 |ovm mmop  |83937/202516.10.2025 |CRLREV/425/2025 |7
56 |B. N. SAHU [83938/2025|16.10.2025 |[BLAPL/7166/2025 |7 |
57 |B BEHERA  [83939/2025|16.10.2025 |WP(C)/13149/2024 |10 |
58 |B. N. SAHU [83940/2025|16.10.2025 |ABLAPL/7688/2025 |7 |
Xerox fee
Rs5.00/-,
59 |A K SAHU  (83941/2025|16.10.2025 |CRLA/433/2020 10 Ready foe
=3%5
BIJAY KUMAR
60 | oo 83943/2025(16.10.2025 |ABLAPL/11677/2025 7
BIJAY KUMAR
61 | oo 83944/2025(16.10.2025 |ABLAPL/11707/2025 7
62 M K NAYAK [83945/2025|16.10.2025 |WP(C)/21/2020 o |
MANOJ KUMAR 4.00,3*4
63 | oAt 83946/2025(16.10.2025 |CRLLP/57/2025 7 AP LESS
64 |M K NAYAK [83947/2025|16.10.2025 |WP(C)/31912/2021 |10 |
65 |L MOHANTY [83949/2025[16.10.2025 |WP(C)/2586/2024 |10 |
MANOJ KUMAR 3.00,3*3
66 | ANt 83950/2025(16.10.2025 |CRLMC/4166/2025 |7 PAPER LRSS
document
available
67 |N SWAIN 83951/2025(16.10.2025 WP (C)/10191/2003 |10 -
dms, court
fee to be
paid.
68 EQE?J KUMAR 183053/2025 16.10.2025  |ABLAPL/11705/2025 |7
document
available
69 |N SWAIN 83954/2025|16.10.2025 |CRLMC/2111/2006 |10 o
dms, court
fee to be
paid.
70 |D SAMAL 183956/2025(16.10.2025 |[WP(C)/23857/2023 [10 |
71 oD KOMAR1g3957/202516.10.2025  |BLAPL/10381/2025 |7
72 |A K JATI  [83959/2025|16.10.2025 |WP(C)/15556/2011 |10 |
73 [T KOMAR183960/2025 16.10.2025  |BLAPL/10386/2025 |7




74 |J BEHERA  [83961/2025|16.10.2025 |ABLAPL/7922/2025 |10 | c |
PRASANTA
75 |KUMAR 83962/2025(16.10.2025 |[BLAPL/2788/2025 |7 U
ROUTRAY
BIJAY KUMAR
76 |ipnmRa 83963/2025(16.10.2025 |WP(C)/23551/2025 |7 U
77 |P NAYAK 183964/2025(16.10.2025 |[RSA/587/2003 0 | u |
78 |P R SWAIN [83965/2025|16.10.2025 |FA/32/1952 |7 | v
79 |P K MOHANTY [83966/2025|16.10.2025 |0JC/10577/1996 |7 | v
BIAJAY
80 |KUMAR 83969/2025(16.10.2025 |WP(C)/23799/2025 |7 U
BEHERA
BIJAY KUMAR
81 | oo 83970/2025|16.10.2025 |WP(C)/28250/2025 |7 U
BIJAY KUMAR
82 | oo 83971/2025(16.10.2025 |WP(C)/28216/2025 |7 U
83 |S. PANDA  [83972/2025|16.10.2025 |WP(C)/25865/2025 |7 | CE
S. R.
84 | oonarx |83975/2025(16.10.2025  |WP(C)/21279/2025 |7 U
HIMANSHU 4.00,3*4
85 v mhor |83976/2025(16.10.2025 WP (C)/26418/2024 | orpER LEss |©
SARAT KUMAR
86 | o ADHAN 83978/2025|16.10.2025 |WP(C)/21894/2025 |7 U
87 |RK SAHU 183984/202516.10.2025 |WP(C)/29038/2025 |10 | c |
88 |M MOHANTY [83986/2025|16.10.2025 |WP(C)/29034/2025 |10 | c |
89 |S SUNANDINT [83989/2025|16.10.2025 |WP(C)/27113/2025 |10 | c |
90 |M MOHANTY [83990/2025|16.10.2025 [WP(C)/28976/2025 |10 | c |
91 |M MOHANTY [83992/2025|16.10.2025 |[WP(C)/28964/2025 |10 | c |
92 |M MOHANTY [83994/2025[16.10.2025 |WP(C)/28978/2025 |10 | c |
A
‘93 O ATTANAYAK ‘84006/2025‘16.10.2025 WP (C) /28585/2025 ‘10 ‘ ‘c ‘
94 |S K NAYAK |84008/2025|16.10.2025 |[WP(C)/29006/2025 |10 | c |
195 |R SAHOO 184017/2025(16.10.2025 |[WA/857/2025 0 | c |
96 |GAGAN ROUT [84019/2025[16.10.2025 |WP(C)/15946/2022 |10 | c |
97 |p. D. NAIK [84020/2025|16.10.2025 |BLAPL/8204/2025 |7 | o
98 |SC MEKAP  [84022/2025(16.10.2025 [WA/723/2025 0 | c |
G. s.
99 IOHANTY 84031/2025(16.10.2025 |ABLAPL/9646/2025 |7 U
100 B S SWAIN [84032/2025|16.10.2025 [WP(C)/21920/2025 [10 | c |
JUDHISTHIR
101 |0 84034/2025(16.10.2025 |WP(C)/19904/2025 |7 U
K C
102 | o2 o mny  (84035/2025(16.10.2025 WP (C) /28418/2025 |10 c
5.00.3%5
103 |P. K. DASH |84038/2025|16.10.2025 |CRLMC/4106/2025 |7 PAPER LESS |U
104 |[H K MOHANTA [84039/2025|16.10.2025 |[WP(C)/17164/2025 |10 | c |
105 |M.MOHANTY [84044/2025|16.10.2025 |JCRLA/66/2010 0 | c |
106 |M.MOHANTY [84045/2025|16.10.2025 |JCRLA/66/2010 0 | c |




1107 |S K SUNDARA|84048/2025(16.10.2025 [WP(C)/5192/2015 |10 | c |
1108 |s DASH 184049/2025(16.10.2025 |[WP(C)/5192/2015 [10 | c |
109 [B MAHALI  [84052/2025|16.10.2025 |MACA/1189/2016 |10 | c |
1110 |J GHOSH 184054/2025(16.10.2025 |MACA/86/2005 0 | c |
111 |J.BEHERA  |84073/2025|16.10.2025 |CRLMC/4187/2025 |10 | c |
112 |A.K.BEHERA |84083/2025|16.10.2025 |CRLMC/3632/2025 |10 | c |
113 |[P.K.MISHRA [84085/2025|16.10.2025 |CMP/1580/2025 0 | c |
114 |[P.K.MISHRA [84086/2025|16.10.2025 |CMP/1632/2025 0 | c |
115 |[P.R.MISHRA [84089/2025|16.10.2025 |CRLREV/668/2025 |10 | c |
116 |T K NAYAK [84096/2025|16.10.2025 |WP(C)/28221/2025 |10 | c |
117 |B B MALLICK |84097/2025|16.10.2025 |WP(C)/28883/2025 |10 | c |
GYANENDRA ‘ ‘
118 [CHANDRA 84106/202516.10.2025 |WP(C)/27017/2025 |10 c
SWAIN
119 M R ROUTRAY [84109/2025|16.10.2025 [WP(C)/24319/2025 [10 | c |
1120 |J SAHOO 184113/2025(16.10.2025 |WP(C)/11679/2020 |10 | c |
121 R C MUDULI [84116/2025|16.10.2025 |CONTC/8750/2023 [10 | c |
122 |[S.K.SAHOO [84117/2025|16.10.2025 |WP(C)/12557/2025 |10 | c |
123 |A K RANA  [84118/2025|16.10.2025 |WP(C)/24348/2024 |10 | .
124 |S.K.SAHOO [84119/2025|16.10.2025 |WP(C)/19059/2025 |10 | c |
125 |S K RATH  [84120/2025|16.10.2025 |WP(C)/1038/2022 |10 | c |
126 |S PRUSTY  [84121/2025|16.10.2025 |WP(C)/16110/2025 |10 | .
127 |[S.K.SAHOO [84122/2025|16.10.2025 |WP(C)/19060/2025 |10 | c |
1128 |S DAS 184126/202516.10.2025 |CRLREV/3/2024 0 | c |
129 R K BARIK [84129/2025|16.10.2025 |CRLREV/3/2024 0 | c |
' ' ' ' Xerox fee =
130 [N.ROUT 84132/202516.10.2025 |JCRLA/73/2024 7 E:iégoééé
=3%4
131 |[S.K.SAHOO [84133/2025(16.10.2025 |WP(C)/19115/2025 |10 | c |
132 R K BARIK [84135/2025|16.10.2025 |WP(C)/26014/2025 |10 | c |
133 |[S.K.SAHU  [84136/2025|16.10.2025 |WP(C)/19206/2025 |10 | c |
134 [S.K.SAHU  [84137/2025(16.10.2025 [WP(C)/19208/2025 |10 | c |
135 R K BARIK |84138/2025|16.10.2025 |WP(C)/28721/2023 |10 | c |
136 |S.K.SAHU  |84139/2025|16.10.2025 |[WP(C)/19535/2025 |10 | c |
137 |S.K.SAHU  |84141/2025|16.10.2025 |[WP(C)/20732/2025 |10 | c |
138 |S K SAMAL |84144/2025|16.10.2025 |WP(C)/28721/2023 |10 | c |
139 |S.K.SAHU  |84145/2025|16.10.2025 |WP(C)/23417/2025 |10 | c
140 B BEHERA  [84146/2025|16.10.2025 |ABLAPL/11668/2025(10 | c |
141 |[S.K.SAHU  |84150/2025|16.10.2025 |WP(C)/23420/2025 |10 | c |
142 |S.K.SAHU  |84152/2025|16.10.2025 |WP(C)/25154/2025 |10 | c |
143 |M MOHANTY [84154/2025|16.10.2025 |WP(C)/27078/2024 |10 | o
144 |[S.K.SAHU  [84155/2025|16.10.2025 |WP(C)/25154/2025 |10 | c |
145 |G K PARIDA [84156/2025|16.10.2025 |WP(C)/28221/2024 |10 | o
146 |P K MISHRA [84157/2025|16.10.2025 |WP(C)/12813/2025 |10 | o




147 |S SUNDARA [84158/2025|16.10.2025 |WP(C)/18222/2022 |10 | c |
148 |S.K.SAHU  |84159/2025|16.10.2025 |WP(C)/25467/2025 |10 | c |
149 |G C JENA  [84160/2025|16.10.2025 [WP(C)/20965/2020 |10 | c |
150 |P BEHERA  [84161/2025|16.10.2025 |WP(C)/21279/2025 |10 | R
151 |G C JENA  [84162/2025|16.10.2025 [WP(C)/20967/2020 |10 | c |
152 |A K RANA  [84163/2025|16.10.2025 |WP(C)/21111/2025 |10 | R
153 |P BEHERA  [84165/2025|16.10.2025 |ABLAPL/11725/2025[10 | v
1154 |I PANDA 184166/2025(16.10.2025 |WP(C)/29215/2021 |10 | c |
1155 |B DAS 184168/2025(16.10.2025 |[CMP/747/2025 0 | u |
1156 |D NAYAK 184169/2025(16.10.2025 |SAO/11/2004 0 | c |
157 K N SAHOO |84170/2025|16.10.2025 |CMP/958/2025 0 | v
158 [P C DAS 184171/2025(16.10.2025 |WP(C)/28387/2025 |10 | c |
159 B D BISWAL [84172/2025|16.10.2025 |CONTC/4417/2025 |10 | SR
160 R R DAS 184174/2025(16.10.2025 |CRLMC/2853/2025 |10 | .
161 M NAYAK 184175/202516.10.2025 |WP(C)/28698/2025 |10 | c |
162 |P BEHERA  [84176/2025|16.10.2025 |CRLMC/4143/2025 |10 | .
163 |P K SWAIN [84177/2025[16.10.2025 |CMP/1275/2025 0 | o
164 [B.K. SWAIN [84178/2025|16.10.2025 [WP(C)/27482/2025 |10 | c |
165 R K BARIK |84179/2025(16.10.2025 |[WA/78/2025 o | v
1166 |J SAHOO 184180/202516.10.2025 |WP(C)/24549/2024 |10 | v
167 [P K JENA  [84181/2025|16.10.2025 |WP(C)/23714/2025 |10 | CE
168 [P K SWAIN [84182/2025|16.10.2025 [WP(C)/27529/2025 |7 | v
169 |S N MISHRA [84183/2025|16.10.2025 |WP(C)/27080/2025 |10 | v
170 |D K NAYAK [84184/2025|16.10.2025 [WP(C)/30421/2024 [10 | o
171 |s PATNAIK [84185/2025|16.10.2025 |ABLAPL/9375/2025 [10 | o
172 |[s P SAHOO [84186/2025|16.10.2025 |ABLAPL/11291/2025]7 | o
173 |s P SAHOO [84187/2025|16.10.2025 |ABLAPL/11320/2025]7 | v
174 |[SARAT DASH [84192/2025|16.10.2025 |BLAPL/10367/2025 |10 | c |
‘175 EEHEﬁA ‘84193/2025‘16.10.2025 BLAPL/10382/2025 ’10 ‘ ‘c ‘
176 [P K JENA  [84197/2025|16.10.2025 |WP(C)/28923/2025 |10 | c |
177 |A B MALLICK|84198/2025|16.10.2025 |WP(C)/27632/2025 |10 | c |
178 |[P K MOHANTY [84199/2025|16.10.2025 |CONTC/4200/2024 |10 | c |
1179 M NAYAK 184206/2025(16.10.2025 |[WP(C)/9882/2015 |10 | c |
1180 |J SAHOO 184211/2025(16.10.2025 |[RSA/260/2023 10 | c |
1181 |S MOAHARANA [84212/2025(16.10.2025 |RSA/255/2023 0 | c |
182 | g |84221/2025(16.10.2025  CRLMC/4207/2025 |7 U

183 [SIBRMISTER 184226/202516.10.2025  We(C) /21168/2020 10 c

184 R.K.NAYAK |84229/2025|16.10.2025 |CMP/870/2025 0 | c |
1185 |U.DAS 184230/2025(16.10.2025 |CRLMC/4123/2025 |10 | c |
‘186 giiggigH ‘84235/2025‘16.10.2025 CRLMC/4044/2025 ’10 ‘ ‘c ‘
187 |JADUNATH  [84236/2025|16.10.2025 |CRLMC/4012/2025 |10 | c |




| |PRADHAN

| |

JADUNATH

188 |50 Laan 84237/2025|16.10.2025 |CRLMC/4008/2025 |10 c

1189 |[J.DEHURY  [84238/2025|16.10.2025 |FAO/423/2025 0 | c |
SANTOSH

190 [KUMAR 84239/2025|16.10.2025 [BLAPL/10311/2025 |10 c
MAHANTY

191 [P R SWAIN [84240/2025|16.10.2025 |BLAPL/10312/2025 |10 | c |

192 |J P KAR 184241/2025(16.10.2025 |RSA/433/2003 0 | c |

193 |J P KAR 184242/2025(16.10.2025 |BLAPL/6464/2025 |10 | c |

194 M M NAYAK |84244/2025|16.10.2025 |BLAPL/6571/2025 |10 | c |
GANESH

195 |0 oo 84245/2025|16.10.2025 |ABLAPL/13542/2024 |7 U
GANESH

196 |crmo0 84246/2025|16.10.2025 |ABLAPL/13556/2024 |10 U

197 |[P BEURA 184247/202516.10.2025 |ABLAPL/11607/2025|10 | .

198 |P BEURA 184248/202516.10.2025 |ABLAPL/6341/2024 |10 | .

1199 [B DAS 184249/202516.10.2025 |WP(C)/27086/2024 |10 | c |

200 [P BEURA 184250/202516.10.2025 |ABLAPL/11625/2025 |7 | .

201 |[P BEURA 184251/202516.10.2025 |ABLAPL/11613/2025(10 | .

202 |S.SAMAL 184252/202516.10.2025 |WP(C)/29320/2025 |10 | c |
H. K.

203 |0t 84253/2025|16.10.2025 |CRLA/947/2025 10 c

204 |S.DAS 184254/202516.10.2025 |MSA/17/2025 0 | c |
A. K.

205 |20 oo 84255/2025|16.10.2025 |CRLA/960/2025 10 c

206 |GAGAN ROUT [84256/2025|16.10.2025 |CRLA/987/2025 0 | c |
JADUNATH

207 [Soa oy 84257/2025|16.10.2025 |CRLA/1017/2025 |10 c
5. K.

208 |0 84258/2025|16.10.2025 |CRLA/1057/2025 |10 c

Total 1975

NIC




